| TEM NO 31 COURT NO. 4 SECTI ON XI A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQO(s). 8247 OF 2001

KERALA STATE CASHEW DEVELOPMENT CORP.
VERSUS
SHAHAL HASSAN MUSSALI AR & ANR

(Wth appl n(s) for directions,|Intervention/Inpleadnent
and office report)

WTH Civil Appeal NO 8248 of 2001
(Wth office report)

Cvil Appeal NO 8249 of 2001

Appel I ant (s)

Respondent ( s)

(Wth appln(s) for Intervention/lnpleadnment and perm ssion to
sell a portion of the property and directions and office report)

G vil Appeal NO 8250 of 2001
(Wth appln. for clarification and exem fromfiling
c/c of the inpugned judgnent)

Civil Appeal NO 8251 of 2001
(Wth appln. for exem fromfiling c/c of the inmpugned
j udgnent and office report)

Cvil Appeal NO 8252 of 2001

(Wth appln. for intervention/inpleadnent and directions and

of fice report)

Cont.P (C) No. 345/2003 in C. A No. 8247/2001

(Wth appln. for exem fromfiling personal appearance and

of fice report)
(For final disposal)

Cont. P.(C) No. 346/2003 in C. A No. 8249/2001

(Wth appln. for exem fromfiling personal appearance and

of fice report)
(For final disposal)

Cont. P.(C) No. 347/2003 in C. A no. 8252/2001

(Wth appln. for exem fromfiling personal appearance and

of fice report)
(For final disposal)

SLP(C) No. 21913/ 2002

Contd....2/-

(Wth appln. for pernission to place addl. docunents on record
and directions and with prayer for interimrelief and office report)

(For final disposal)

SLP(C) No. 24683/ 2002

(Wth appln. for exem fromfiling c/c of the inpugned judgnent

and with prayer for interimrelief and office report)
(For final disposal)



SLP(C) No. 133/2003

(Wth appln. for exem fromfiling c/c of the inpugned judgnent
and substitution of LRs. of the deceased respondent)

(For final disposal)

Dat e: 09/ 05/ 2008 These petitions were called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE AR JI' T PASAYAT
HON BLE MR, JUSTI CE P. SATHASI VAM

For Appellant(s) T.L.V. lyer, Sr. Adv.
M K. Sreegesh, Adv.

K. R Sasi prabhu, Adv.
R. Sat hi sh, Adv.
For Respondent (s) P. Vinay Kumar, Adv.

Yashobant o Das, Sr. Adv.
R. Sat hi sh, Adv.
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M. P. Krishnanoorthy, Sr.Adv.
Ms. C.S. Rajani, Adv.
M. MT. George, Adv.

M. C S. Rajan, Sr.Adv.
M. A Raghunat h, Adv.

M. Ramesh Babu M R , Adv.
UPON hearing counsel the Court nmade the foll ow ng

ORDER
3

Cl VI L APPEAL NCS. 8247/ 2001, 8249/ 2001, 8248/ 2001,
8250/ 2001, 8251/2001 AND 8252/ 2001

Argument s heard.
Judgment reserved.

Contd...3/-
CONT. PET. (O NO. 345/ 2003 IN C A NO 8247/ 2001,
CONT. PET. (O NO. 346/ 2003 IN C A NO 8249/ 2001,

CONT. PET. (C) NO. 347/2003 I N C. A. NO 8252/2001, S.L.P.(Q
NO. 21913/ 2002, S.L.P.(C) NO 24683/2002 AND S.L.P.(Q
NO. 133/ 2003

Li st these matters after the disposal of Civil Appeal

Nos. 8247- 8252/ 2001.

(Vijay Aggarwal) (Neena Ver )
Court Master AR- cum PS



